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NOT I FICATION 

S. O. (El.- whe reas by no t ification number S. O. 216(E ) dated ths 30th 
Ma rch , 1 99) i ssued under sub - sec t ion (1 ) read with c~ause ( h ) of t he 
Ex plana tion t o sect i on 3SAC of the Income -tax Ac t, 1 96 1 (43 of 1 9 61), the 
Central Government had spec i fi ed at serial numbe r 1 1 Preventi ve diag~tlosi s 

curative Medical aid and mass awa reness progr ammes i n sl~ms o f Bomb a y and 
Ad ivas i area and other v illages of Tha n e , Raig .arh and Nasik districts of 
Mahara s htra o f The Fa mily Planning and Me dical Aid Trust, 6, Indian Merc~ntile 
t-la nsion, Madam Cama Rbad , Oppos ite Musuem and C.G Ha ll , Fert , Bomb a y -"; 00039 
a s an el i gible p ro ject or s c heme f or a period o f three years beginninq wi t h 
assessment yea r 1 993 - 94 wh ich wa s extended fo r a period o f th ree more y e a rs 
i.e. a ssessment yea r 1996-97, 19 97 - 98 and 1998 - 99 vide S.O. 721(E ) d at '=.:1 the 
17th Aug ust, 1 9 95; 

AND WHERBAS t h e said pro j e ct o r s che me i s likel y to extend t-e yo"d si x 
ye ars; 

AND WHEREAS t.he Nat iona l Co mmit tee, being satisfied that the said 
project or s c heme i s b eing executed properl y, made a f u rther recommenc.ation 
under s ub -rul e (5 ) of rul e 11M o f t he Income - t ax Rule s , 19 62 f or spec ify i ng 
the said proj e ct or s cheme for a furt her period o f three years; 

NOW, THEREFORE, the Centra l Gove rnme n t , i n e xerci s e o f t h e p :::>wers 
conferred by s ub-s e c t ion (1) r ead wit h clause . (b ) of U : e Expl a nat ion to 
s ection )SAC o f the Income - tax Act , 1961 (43 of 1961 ), here by speci fies the 
scheme or p ro j e c t o f Preve ntive diago nos is curativ e Med~ ca l a i d anc. ma ss 
a ..... areness prog r ammes in s lums of Mumbai and Adiva~li asrea a.:'ld other v ill ages 
of Thane . Ra igarh and Nas ik districts of Mahara shtra of Th e Family PIQ~ning 
a n d Medi c a l Aid Trus t, 6 , Indian Mercantile Mans ior~ , f-1adam Ca:na Road, Op:; :::>si te 
Musuem and C. G Ha l l, Fo rt. , t1umbal - 4 0 00 39, a t the estimat a: d cost o f C..lpe e s 
n i net een lakhs sixty t housand only as an eligibl e proj ec t or scheme ': O'r a 
f u r the r period o f t hree a s sessme n t ye a rs comme nc i ng from assess me nt y ea r 
1 999-2 000 . 

No. 

F .No. NC -29 /98 
". 

( V.K. SEHGAL) 

Deput.y Secretary to the Gov e rnment of I ndia 
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